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[Mr. Deputy-Speaker1 
relating to tne saiaries and ailowances 
of Ministers." 

The motLon was adopted. 

CONSTITUTION (AMENDMENT) 
BILP 

(Amendment of article 16) 

SHRI C. K. CHANDRA PPAN SHRI H. M. PATEL: I introduce the 
Bill. 

CONSTITUTION (AMENDMENT) 
BILL· 

(Tellicherry) : I beg to move fOT leave to 
introduce 'a llill further to amend ibeCons-
titution of India. 

(Amendment of Article 141 and insertion of 
new arlicll: 143A, elc.) 

SHRI C. M. STEPHEN (Muvattu-
puzha) : I beg to move for leave to intro-
duce a Bill further to amendment the Cons-
titution of India. 

MR. DEPUTY-SPEAKER: The ques-
ti~m is : 

"That leave pe granted to introduce 
a Bill further 10 amend the Constitution 
of India." 

The motion was adopted. 

SHRI C. M. STEPHEN: I introduce 
the Bill. 

LAND ACQUISITION (AMENDMENT) 
BILV 

(Amendment 0/ section 11 and 23 alld 
insertioll of new section J5A) 

SHRJ S. C. SAMANTA (Tamluk): 
beg to move for leave to introduce a Bill 
further to amend thcLl\od Acquisition Act, 
1894. 

MR. DEPUTY-SPEAKER: The ques-
tion is : 

"that leave be granted to inttoduee a 
Bill further to amend the Land Acquisi-
iion Act 1894." 

The IIIolioll was adopled. 

SHRI S. C. SAMANTA: I introduce 
the Bill. 

Mil. OEPU'FY-SPEAKER: The ques-
tion i. : 

"That leave be granted to introduce a 
Bill further to amend the Constitution 
of India. 

The motion was adopted. 

SHRI C K. CHANDRAPPAN 
intrOduce the Bill. 

CONSTITUTION (SCHEDULED CASTES) 
ORDERS lAMENDMENT) BILL· 

tSHRI C. CHITTABABU (Chingleput): 
I beg to move for leave to introduce a Bill 
to provide for incluSion of certail'l. castes in 
the lists of Scheduled Castes and for matters 
oonnected therewith. 

MR. DEPUTY-SPEAKER: The ques-
tion is : 

"That leave be granted to introduce a 
Bill ro provide for inclusion of certain 
castes in the lists of Scheduled Castes 
and for matters connected therewith." 

the motion Ii'as adopled. 

t~I-lRI C. CI-lITTABABU : Introduce the 
Bill. 

PREVENTION OF POLLUTION OF AIR 
AND WATER BILP 

PROF. S. L. SAKSENA (Maharajganj) : 
I beg to move fol' leave to introduce my Bill 
to stop factories, municipalities, local bodies, 
motor-\ehiclcs. households burning poisonoll', 
fuels and other agencies and individuu Is 
I'rom emitting poisonous gl15e9 in lill' 

'Puhllshcd in Gautte of Indin EXIra-ordinary, Part II, section 2, daled 5·1'1-71. 
'~l'he Member spoke in Tamil. 


